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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 450/2025

INTHE MATTER OF:
DR. ANIL KUMAR PANDEY ....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ....... RESPONDENT(S)
INDEX
S. PARTICULARS PAGE NO.
NO

1.| RESPONSE ON BEHALF OF RESPONDENT NO.
3, IN COMPLIANCE OF THE ORDER DT.
06.10.2025 PASSED BY THE HON’BLE

NATIONAL GREEN TRIBUNAL

2. A COPY OF THE SAID LETTER DATED

22.01.2026 IS BEING ANNEXED HEREWITH AS

ANNEXURE- 1
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3. A COPY OF THE SAID LETTER DATED

30.01.2026 IS BEING ANNEXED HEREWITH AS

ANNEXURE- 2

4. A COPY OF THE SAID LETTER DATED

31.01.2026 IS BEING ANNEXED HEREWITH AS

ANNEXURE-3

5/ A COPY OF THE SAID LETTER DATED

09.03.2026 IS BEING ANNEXED HEREWITH AS

ANNEXURE- 4

THROUGH COUNSEL
| /

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL-bhanwar09jadon(@gmail.com

PHONE NO.-6375115224

Date: 15.03.2026
Place: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 450/2025

IN THE MATTER OF:
DR. ANIL KUMAR PANDEY veeeee APPLICANT
VERSUS
\“3 TAR i
ATE URTAR PRADESH & ORS. ....... RESPONDENT(S)
( B, ‘»i ‘&‘"‘“
& MOLaT Ty
\ A {7 O \i‘v Lke.

BEHALF OF RESPONDENT NO. 3, IN COMPLIANCE

TﬂEORDER DT. 06.10.2025 PASSED BY THE HON’BLE NATIONAL

GREEN TRIBUNAL

SWORNAND VERIFIED
BUFOREMERIL/N. BIHAR). . SINGF)... aged about ..SH.. years

SloShvs kAPLL. DE?.Rﬂﬂﬁ&é%nﬂy posted as Bx£cv77 VE.. 6 gInEETIL .
Ftood pprrep GaMKIIPUK

hereby solemnly affirm and state on oath as under:

3/01 .
2. “That I state that the contents of the affidavit have been drafted by my counsel

] B
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on my instructions and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

I.  BACKGROUND OF THE MATTER

4. That the above mentioned O.A was listed for hearing on 06.10.2025, wherein
the Hon’ble Tribunal directed the Deponent to file their reply/response. The

re e\(fva?lRN Al V&é FegEo?dcr has been reproduced herein:

“ 5. In view of the averments made in the application, we also consider it

appropriate that a Joint Committee be constituted to verify the factual

position and suggest appropriate remedial action. Accordingly, we

constitute a Joint Committee comprising of representatives of CPCB,
UPP 1 trict Magistrate, Gorakhpur and direct the same to meet
%"i ‘ Mndertake visits to the site, look into the grievances of

23. .~ G
the amliﬁiﬂt assoaate the applicant and representative of the concerned

project proponent, verify the factual position and suggest appropriate

= .
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remedial action. The UPPCB will be the nodal agency for coordination

and compliance.

6. Report of the Joint Committee may be filed within one month and

replies/responses by the Respondents may be filed within next one month.

! /o v U RERLWIS AS FOLLOWS
)\1 .\4 LK\KOH"V x*
¥

\“&)Eituted a Joint Committee comprising of representatives of CPCB,
UPPCB and District Magistrate, Gorakhpur and made the UPPCB the nodal

agency for coordination and compliance in the present matter.

B.UPPRBANSPERTEON DATED 12.12.2025
BEFOREWME.

6. It is submitted that accordingly, in compliance of the same, the Regional
Officer, Uttar Pradesh Pollution Control Board, Gorakhpur, has informed the
Deponent that the Joint Committee comprising of representatives of CPCB,

Magistrate, Gorakhpur conducted a site inspection on

£ J'ﬁm‘iﬁ%‘
7. That in the said report, it has been disclosed that the Ami River is a tributary

of the Rapti River. This river originates from Sikahra Tal in the Rasulpur

area of Dumariyaganj Tehsil, Siddharthnagar District. Sikahra Tal,
=L —
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located in the Rasulpur area, is a low-lying area situated approximately
12 kilometres south of the Rapti River. During the rainy season, rainwater
collects in this low-lying area, and this accumulated water flows out from
Sikahra Tal in the Rasulpur area as the Ami River.

(O3ARY

’8' Afte orixinating from its source, the Ami River flows through the

ts of §1ddharth Nagar, Basti, Sant Kabir Nagar, and Gorakhpur,

3 L&
’)_,’J 2 - .:)" . q:, h
p\ > Lcb‘\'erl 3 /dlstance of approximately 102 kilometres before joining the
\\:Ol-/??ﬂ - _.,6- 4

9. That further, the Joint Committee has observed that domestic waste from
Khalilabad Municipal Council in Sant Kabir Nagar district, Maghar Nagar
Pa ﬂ]&%zbt %&%%ﬁon of the domestic effluent from Khalilabad Municipal

FORE ME. . . . :
Co%%gi?, Sahjanwa Nagar Panchayat and industries established in Sector 13
and Sector 15 of the Gorakhpur Industrial Development Authority (GIDA) are

discharging domestic effluents into the Ami River.

A SBommittee inspection, collected wastewater samples at
#ere analysed in the laboratory of Regional Office, Uttar
Pradesh Pollution Control Board, Gorakhpur. The analysis report received

from the laboratory were found to be unsatisfactory.

=l .
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C. DETERMINATION OF THE FLOOD PLAIN ZONE

/ LIt is submitted that the demarcation of River Ami would be done in

consonance with the provisions contained in the Ganga Rejuvenation Order,

@Q?Mﬁks*egard the Executive Engineer, Flood Division, Gorakhpur vide

letter dated 22012026 has addressed the Director, National [nstitute of

Hydrology (NTH) and requested for a technical and financial proposal for the

process of determination and demarcation of the flood plain zone. Therefore,

the NIH is further required to provide the requisite data along with the estimate
cost and timeline.

AHDVES FED
QV)\Q%%@bqﬁ the.said letter dated 22.01.2026 is being annexed herewith as

ANNEXURE- 1

13. It is submittedthat vide letter dated 30.01.2026 issued by the Office of the

1 ﬁ\r the Maximum Inundation Area of the Ami River was

ﬁghﬁ km. However, vide letter No. 496/39-C-ED (Court
23, J.FP.
Case) 3&!113&0 6.02.2026 issued by the Survey of India, the Maximum
Inundation Area of the Ami River was indicated as 1961 sq. km, and

concurrence regarding the correct area was sought.

=
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A copy of the said letter dated 30.01.2026 is being annexed herewith as
ANNEXURE- 2

14. It is submitted that vide letter dated 31.01.2026, the Executive Engineer has

SN i d the Director, Survey of India to conduct a survey of the Ami River

D
// by ledin the KML file of the river and thereafter to provide the DEM data

( 3. K. Khorhd  f
NG ERA
oy, Plain zoge:

. 1/\.

(9
T oFutS - -
\X—coﬁy of the said letter dated 31.01.2026 is being annexed herewith as

ANNEXURE- 3

15. That subsequently, vide letter dated 09.03.2026 the Flood Division,
g}qmﬂﬁﬁﬂh&k"ggﬂ%gyed its consent to the Director, Survey of India, for
“ggFOREME:.
conducting a new aerial survey for the proposed area of 1961 sq. km.
Through the said letter, it has also been requested that the proforma

bill relating to the survey be provided at the earliest so that the process of

budget allocatidyf and payment may be completed expeditiously.

B K- _P\.A

AdV. " \M
Azgppjb1n3lm %94 letter dated 09.03.2026 is being annexed herewith as
ANNEXURE- 4

. B
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16. Hence, it is respectfully submitted that the Proforma Bill from both
the Survey of India and the National Institute of Hydrology, Roorkee are yet

to be received. The DEM data and the KML file of the River Aami are also

}Waued\from the Survey of India.
43(2//”““\\‘
>
/ AR \

&\QWA

T'ﬂ.llh&t\thq De})onfnt being duty-bound under law, is committed to ensuring

23,13 RO -
13 \
\ \ st}lc':t compllance with all directions of this Hon’ble Tribunal and undertakes

G z
L \\“"/ /

\teacihere to any further orders or instructions issued hereafter, without demur

or delay.

18. Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal and it is prayed that the same be taken on record.

.\ VERIFIED
WORN Al VERIF
S BEFORE ME.

—) 2 ol
DEPONENT
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VERIFICATION

/ Verified at -
a on this day of March, 2026, that the

KB T
y {
x 5%@;9&06 ed therefrom.
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